WP(C) No. 157 of 2015

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

07.07.2015

Mr N Das Gupta, learned counsel, appears for the petitioner.

Mr R Deb Nath, learned CGC, represents the respondents.

Learned counsel for the petitioner is not carrying the copy of
statutes upon which he has placed reliance in the pleadings of writ

petition. The matter is adjourned for a week. List on 14.07.2015.
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WA No. 37 of 2012
IN WP(C) No. 320 of 2010

BEFORE
THE HON’BLE MR. JUSTICE UMA NATH SINGH,
CHIEF JUSTICE
THE HON’BLE MR. JUSTICE S.R. SEN

07.07.2015

Dr ODV Ladia, learned senior counsel, assisted by Mr P
Yobin, learned counsel, appears for the appellant.

Mr A Khan, learned counsel, represents respondents No. 1 to
95.

Mr ND Chullai, learned senior GA, is for the State
respondents.

Dr. ODV Ladia, learned senior counsel for the appellant
states that inadvertently at the time of filing of writ appeal, one
important page regarding payment of leave encashment was not
included in the brief, which he detected only today after a period of
three years of filing this writ petition. He wants to file the same
and also the written submissions before the next date of hearing.

Learned counsel for the respondents also do not have any
objection and they also want to file their written arguments. They

may do so. List the matter on 21.07.2015.
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